
RAJASTHAN HIGH COURT, JODHPUR 

Accts/Bldg./02 /2026 

NOTICE 
Date: 09.01.2026 

It is notified that vide this office notice no. Accts/Bldg/54/2023 
Dated 11.12.2023, the allotment of chambers to 62 advocates were 
cancelled. Out of these advocates, 03 Advocates have already 
surrendered their chambers and 12 advocates have submitted their 
representation for the restoration of earlier allotted chambers. The 
allotment of chambers to 12 Advocates as per (Annexure-A), is 
hereby restored, subject to the condition that all dues upto 
31.03.2026 alongwith a penalty of Rs. 500 per Advocate shall be 
deposited by them within a period of 30 days from the date of 
publication of this notice. 

The Allotment of Chamnbers to remaining 47 
Advocates (Annexure-B) is cancelled and they are to be notified for 
fresh allotment. 

Accts/Bldg./New RHC Adv. Chamber/99 8 

By Order 

94-w2 

Registrar Administration 
Rajasthan High Court 

Jodhpur. 
Date: 09.01.2026 

The Copy is forwarded to the following for information and necessary 
action: 
1. President, Rajasthan High Court Advocates' Association, Jodhpur. 
2. President, Rajasthan High Court Lawyers' Association, Jodhpur. 
3. Secretary, Rajasthan High Court Advocates' Association, Jodhpur. 
4. Secretary, Rajasthan High ourt Lawyers' Association, Jodhpur. 

5. Notice Board. 

6. AOJ (Computer Cell), RHC, Jodhpur to upload this notice on official 
website. 

7. Cashier, Rajasthan High Court, Jodhpur to refund the security 
deposits. 

8. Registrar Classification cum Nodal Officer, Rajasthan High Court, 
Jodhpur. 

Registrar (Admn.) 
Rajasthan High Court 

Jodhpur. 



Sr. 

No. 

2 

1 BALVINDER SINGH 

3 

4 

5 

6 

7 

8 
9 

10 

ADVOCATE NAME 

LIST OF ADVOCATES SUBJECT TO CHAMBER REINSTATMENT 

TIRUPATI CHANDRA 
ABHISHEK AGGARWAL 
NARENDRA KUMAR 

SONGRA 
ARUNA KUMARI 

MANOHAR SINGH 

RATHORE 

BHARAT DUTT SHARMA 
DEEPAK KANOJIYA 

|SHWETA BORA 
PANKAJ KUMAR BOHRA 

11 HANUMAN SINGH 

12 PRAKASH RAIKA 

CHAMBER DUES UPTO 
NO. 

I/045 

/093 

II/035 

II/019 
II/089 
I/013 
l/087 
I/014 
I/050 

SEPT 2023 

12600 

12600 
12600 

12600 

12600 

6300 

3150 

12600 

7650 

12600 

11700 

12600 

DUES UPTO 
DEC 

2025(0CT-
23 TO DEC 

25) 
12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 iii 12150 

TOTAL DUES TOTAL DUES 
WITH PENALTY UPTO 

@500/ 

25250 

25250 
25250 

25250 

25250 

25250 

25250 

25250 
25250 
25250 

'Amnes-A) 

25250 

25250 

31.03.2026 

26600 
26600 

26600 

26600 

26600 

26600 

26600 

26600 
26600 
26600 

26600 
26600 



Sr. 

No 

1 

3 

6 

7 

DEVESH BOHRA 

16 

PREM CHAND SHARMA 

18 

ADVOCATE NAME 

HARI SINGH KACHCHHAWAHA 
Narpat Singh Rajpurohit 

20 

HARMANA RAM 

DEEPIKA VYAS 
N.K. RAI 

10 DILIP MULCHANDANI 

BRIJESH PAREEK 

12 VIKASH 

SHANKER LAL SINAVARIA 

ANJALI GOPA 

14 PRADEEP SHARMA 
15 VIJAY JAIN 

BHARAT BHUSHAN SHARMA 

BUDHA RAM BISHNOI 
RAJU CHAYANAN 

19 RAKESH GOUR 
MUKESH KUMAR TRIVEDI 

VIPUL SINGHVI 
21 SHAHADAT ALI 
22 KULVINDER SINGH GILL 
23 PRATAP SINGH RATHORE 
24 MANISH KUMAR PITALIYA 
25 VISHAL SINGH 
26 Vikram Singh Choudhary 
27 JAVED KHAN 
28 VIPUL SOLANKI 
29 LALIT SOLANKI 
30AMIT SARASWAT 

31 Deepak Korpal 
32 JAMVANT GUJAR 

List of Advocates subject to cancellation of Chamber. 

33GIRISH JOSHI 
34 KAILASH CHANDRA PANCHARIYA 

35 MANJUL SHRIMALI 
36 GOVIND LAL SUTHAR 

37 JAMTA RAM 
38 AJEET KUMAR 
39 SUB0DH JANGID 
40 BHUPENDRA SINGH 
41 MANOHAR SINGH SHEKHAWAT 

42 MUKESH VYAS 

43 PRAMOD KUMAR MATHUR 
HIMANSHU SOLANKI 

45 Anirudh Singh Shekhawat 
46 BHANWAR SINGH RATHORE 
47 TRIBHUWAN SINGH RATHORE 

TOTAL DUES 

CHAMBER DUES UPTO WITH 
SEPT 2023 PENALTY @ NO. 

I/006 
W/012 
II/014 
I/023 
II/031 
W/032 
I/044 
N/050 

W/O54 

I/075 
W/076 
I/082 
I/087 

I/090 
/098 
I/001 
/002 
I/021 
I/035 
/043 
/043 
I/044 

I/044 
/045 

Vo46 
/O53 
I/054 
/064 

V/O68 
/069 

/075 

I/091 

/o97 
I/097 

/112 

I/007 

IIi/018 
II/019 
II/027 

III/035 

12600 
10350 

12600 
12600 

12600 

10350 
12600 

12600 

12600 

12600 

12150 

12600 

12600 

12600 

12600 

12600 
10350 

10800 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12150 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

12600 

7650 

12600 

12600 

12600 

2150 

12600 

6300 

6300 

500/ 

13100 
10850 

13100 
13100 

13100 

10850 

13100 

13100 

13100 

13100 

12650 
13100 

13100 

13100 
13100 

13100 
10850 

11300 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

12650 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

13100 

8150 

13100 

13100 

13100 

12650 

13100 

6800 

6800 

DUES UPTO 
DEC 

2025(0CT 
23 TO DEC 

25 
12150 
12150 
12150 

12150 
12150 

12150 
12150 
12150 
12150 

12150 
12150 
12150 

12150 
12150 

12150 

12150 

12150 

12150 
12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 

12150 
12150 

12150 

12150 

12150 

DUE AMOUNT DUE AMOUNT TILL 

wITH PENALTY 

25250 
23000 

25250 

25250 
25250 

23000 
25250 

25250 
25250 
25250 

24800 
25250 

25250 

25250 

25250 
25250 

23000 
23450 

25250 
25250 

25250 

25250 
25250 

25250 

25250 
25250 

25250 

25250 

25250 

25250 

24800 

25250 

25250 

25250 

25250 

25250 

25250 

25250 

25250 

20300 

25250 

25250 

25250 

24800 

25250 

18950 

(Ames-8) 

18950 

31.03.2026 

26600 
24350 

26600 

26600 
26600 

24350 

26600 
26600 
26600 

26600 
26150 

26600 
26600 

26600 

26600 
26600 

24350 

24800 
26600 

26600 
26600 

26600 

26600 

26600 

26600 

26600 

26600 
26600 

26600 

26600 

26150 

26600 

26600 

26600 

26600 

26600 

26600 

26600 

26600 

21650 

26600 

26600 

26600 

26150 

26600 

20300 

20300 
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